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I, the Chairman of the. Committee on Private Members' Bills and 
Resolutions, having been autHorised by the Committee, present on 
their behal4 this their Fifty-second Report. 

2. The COmmittee met on the 7th May, 1956 to consider allot-
ment of time to the Resolutions set down in the List of Business for 
Friday, the 11th May, 1956. 

3. The members whose resolutions had been included in the List 
Of Businesfli fOI the 11th May, 1956, were also invited to be present at 
the sitting~ None of them attended the sitting. 

4. The Cllmmittee having considered all aspects with respect to 
the Resolutions in the List of Business for the 11th May, 1956, re-
commend the following time-table: 
(I) Resolution regarding ceiling on in- Ou\ of the total time of 4 hours allotted to 

come of 811 individual. this Resolution, 1 minute was taken uo 
on the z7th April, 1956. The balance of 
3 hours and 59 minutes would be avail-
able on the 11th May, 1956. 

(z) Resolution regarding manual work for z h(;urs. 
students. 

(3) Resolution regard.og Scheduled :z hours. 
Tribes Commission. 

(4) Resolution regarding Safety in Mines. z hours. 

NEW DELHI; 

The 8th May, 1956. 

HUKAM SINGH 



APPENDIX 
Motion re : Adoption of the Fifty-second Report of the ~Committee 011 

Private Members' Bills and Resolutions 
The fcllowing motion was moved by Shri R R. Morarka and was 

adopted by the House on the 11th May, 1956:-
"That this House agrees with the Fifty-second Report of the 

Committee on Private Members' Bills and Resolutions 
presented to the House on the 9th May, 1956." 

[L.S. Deb., dated the 11th May, 1956.] 


